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The Lok Sabha met at Eleven of the 
-Clock. 

[M . SPEAXE in the Chair] 

ORAL ANSW RS TO QUESTIONS 

Working group to attnlct higbe,r If V I 
p rsonnel in North-

*245. SHRI SONTOSI{ MOHAN DEV: 
Will the Mini ter of PLANNING be pleas .. 
'w to tate: 

(u) wh ther it i a fact that the Plan-
ning Commi sion h setup a working 
group to uggest way to attract higher 
level per onnel in the north-east and to 
simplify rules of administration; and 

(b) jf 0, the detail thereof? 

THE MINISTER OF PLANNING 
(SHRI S. B. CHA VAN): (a) Yes, ir. A 
working group ha been 4 et up on 29th 
January, 1983 -to study change in the per-

onnel policy for the North-Eastern. Re-
gion for higher level per onmel like scien-
tists, technologist , administrators and edu-
c tioni t. The Working Group will also 

mine and ugge t modification in the 
dmini trati ve y tem and procedures 

(b) A copy of the Office Memorandum 
~on titutin the working group which gives 
1,h~ compo ition and term of reference of 
the working group j laid on the Table of 
the Hou e. 

[P/ac d ill Library. See 
108/83]. 
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in the Sixth ive Year Plan the OoverJll. 
m nt ha felt the nece ity for appointing 
a Wor ing Group to ]00 after the per-
sonnel problem of the North-Eastern re-
gton. 

SHRI emIT A BASU: You are intere t-
ed in the personnel problem only, not 
any other problem? 

SHRI SONTOSH MOHAN DEV: The 
trouble i that though various Governm.eut 
plan are made for the North-Eastern re-
gion, unfortunately the implementatton has 

. not been done properly. The people who 
are available in the other parts of the 
country are not willing to go to A am 
for variou rea on which I do Dot want 
to deal with here. 

econdJy, local talent i also not av.ail· 
able there. In the working group that has 
b neon ti.tuted ne.thor a technoLogi t 
nor an admini trator h been taken from 
Asc;am except the ecr ' ary of th orth-
Ea tern ouneiJ. 

I would like to put a que tion to th. 
Mini ler. In ord r to ee th t more pe pie 
from th North- a tern region get jo s 
in variou phere of indu trial a ,ell 
other ect r, what tep i the Govern-
ment or the Planning Commi ion going 
to take in creating the nece ary infra-
tructure in the engineering college , medi· 

cal college and the polytechnics? 

I would al 0 like to know wheth r the 
Government will consid r Makin thi 

orkin Group report, a time-bound pro-
grame, becau e no time limit i mentioned. 
From, ur e peri nee w h ve n that 
committee and high-power d commi io 
are bing e tabli hed but the report given 
by them re not implem nted. Ther fore I 
would 1J to now hen the lProce of 
imple ent ti n will tart. after the r 
ha b en ubmitt d. 

. B. CH VA : 0 far a. thi 
Group j concerned, it j main y 
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oi g to concentrate on the All India and 
th Central Service and part of the re· 
commendation may al a concern the re-
cruitment policy and other procedural mat-
ter concerning the State Government. 
So long it concern it elf with the Cen-
tral Government policies, I do not think 
any a ociation of the State Government's 
repre entative will be called. If the Work· 
in Group is going to make recommenda-
tion which ar relevant to the State 
Government , at a later 'stage, their repre-
sentative will be taken into confidence 
and m t ers will be eli cussed. In those 
thing which are, in fact, going to be 
implemented by the State Government, 
un] we get their approval and con ent, 
I do not think that we will be able to 
00 ahead. 1 cannot poss~bly lay down a 
to what i going to be the time within 
which the Working Group bould submit 
it report. But the anxiety of the Govern-
m nt i to ee that with a view to maxi-
mi jng the developmental effort in that 
area the Working Group submits its re-
port a early as po ible. 

HRI ONJ"OSH MOHAN nEV: Dur-
in the A am talk , at one stage the Gov-

roment of India wanted to give some 
rela ation and orne safeguard to the 
people of As am in 'Service and other 
thing b cue meritwi e our boys cannot 
compete with the boys from other parts 
of the country. 1 the Worknig t Jroup 
going to con ider that aspect as to how 
th local t lent can be employed in the 
Centr 1 Government ector? 

HRI . B. CHAVAN: Both the aspects 
will have to be properly given weightage. 
o the one id re lly meritoriou people 
should go over to As am and help in the 
d v lopmental proces there. At the same 
time dUe aspirations of the local people 
will h ve to b considered. So, this will 
ha e to be properly weighed. I am sure, 
th rking Group will definitely coI'lider 

oth a peel of the que tion. 

HRI GO~I: In view of the 
i 1 ituation in the North Eastern re-

gion and lack of the other facmti s there, 
j n teen able to attract talented 
people in tho area. As the talented 
peopl would not lik to go over there, 

ould the Government set up some b:~tf
tutc to tr in the local boy' 

HRI S. B. CHAVAN: So . far a the 
local people and their mannig the ervice 
are concerned, the training facilities have 
b n provided by the NBC at NBC leve 
and also at the State level. But the pre-
ci e function of this group is to find out 
whether we can depute All India and 
Central Service per onnel in the North 
Ea tern region with a view to peed up 
developmental proce there. 

SHRl BHERAVADAN K. GADH VI : 
Be ides the Question of North East, it i 
the ba ic feature of our developmenta 
policy that wherever there is a develop-
mental imbalance that should be remov· 
ed. Formerly, the Centre used to declare 
industrially backward districts and they 
u ed to get sub idy and other incentives 
for development. Later on, as I under-
stand that policy was changed. It WM 
thought that the Planning Commission wa 
identifying certain area where a different 
kimd of approach was necessary for deve-
lopment activite. In thi regard various 
State GoveTnmne~ , have submitted the 
Ii t of districts where there is no industry. 
Therefore T would like to know particu-
larly with reference to Gujarat whether,. 
with regard to imbalance that exist bet-
w e'1 region and region, any pragmatic 
and perspeclive approach i contemplated 
by the Planning Commis ion 0 that the 
qne tion that arise in the North Ea t 
may not ari e in other parts of the coun'-
try? 

MR. SPEAK R: That i a hypothetical 
question. 

PROF. MADHU DANDAVATE: HaS' 
the Working Group been asked to study 
a to what are the cause for the sense 
of alienation that is felt among the ad-
ministrators and educationist in the North 
Eastern Region and particularly in Assam? 
Have they have been a k~ to sugge5t 
concrete step to see that this sen e or 
alienation j eliminated? 

SHRI S. B. CHAV : The terms of 
reference have been given in reply to the 
question and it i very clear from the 
term of reference a to what are thing 
which the Working Group is upposed to 
8tUdy. In a general way if the Wo~., 
Group feel like, there i no promoltiOD 
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in: oot studying all aspects of the question 
but I cannot possibly say as to on what 
lines the Working Group is going to fu c-
tion . . 

P OF. MADHU DANDAVATE: My 
question is not about prohibition. MY ques-
tion is whether you have drawn their 
attention to the fact that particularly in 
the present conditions, there is a growing 
alientation and that has to be ended and, 
therefore, concrete measures should be 
suggested? 

SHRl S. B. CHAV AN: It is merely 
a queation of personnel policy and thi8 
Workin Group is going into all aspects 
of policy matter so far as porsonnel re-
cruitment, promotion, deputation and all 
other aspect are concerned. I do not think 
re t of the maters are going to be cover-
ed by this Working Group. 

MR. SPEAKER: Q. No. 246 Shri R. N. 
Rake h .... Absent 

Q. No. 247 Shri R. L. P. Verma .. . . 
Absent. 

Q. No. 248 hri Arvind Netam . ... 
Absenet 

Q. No. 249 Shri Ebrahim. Sulaiman 
Sait. ... Absent 

There is a hat-trick. 

ncouragement for ttIog up of AncDlary 
Units by Large Scale Industries 

.250. SHRI GUI.SHER AHMBD: 
SHRI K. LAKKAPPA: 

Will the Minister of INDUSTRY be 
plea to state: 

(a) whether Government have introduc-
ed any scheme to the effect that large 
cale indu tries should encourage setting 

up of ancillary unit ; 

(b) if 0, details thereof; 

(c) the progress achic ed during the 
la . two year; and 

(d) the agency monitorin the scheme 
and measures contemplated to give fillip . 
to the scheme in order to give boost to 
industrial production and help setting up 
of new indu trie in small scale ector? 

THE MINISTR. OF STATE IN TH . 
MINISTRY OF INDUSTRY (SHRI VIR· 
BHADRA SINGH): (a) to (d) A Statement 
i laid on the Table of House. 

It is the policy of the Government to 
encourage establishment of ancillarie by 
large industQe wherever possible. For th 
purpose, the following measures have been 
taken:-

(i) A separate Ancillary Division ha 
been established in the OffiCe of the 
Development Commissioner, ~mall Scale 
Indu tries, to look after the growth of 
the ancillaries in the country. 

(ii) A special relaxation has been 
made in the upward capital investment 
limit of the Small Scale ancillary units 
as a part of the definition. This limit is 
Rs. 25 laths in the case of anciUary 
units as against Rs. 20 lakhs in the 
case of other small ~ale units. ' 

(iii) A eparate system for itegistra-
tion of ancillary units between Rs. 20 
lakhs to Rs. 25 lakhs inve tment hiS 
been introduced with tbe State Direc-
tors of Industries. 

(iv) A net work of 16 ub-contractin 
exchanges has been set up in the COlm-
try under the Small Industries Develop-
ment Organisation to promote contacts 
between the Large Medium and Small 

ca]e Indu tries. 

(v) Guideline have been issued by the 
Bureau of Public Bnterprises in the 
Ministry of Finance to the Central Pub-
lic Sector Enterprises for deevlopment 
of ancillary uni to meet their requirtJ. 
ments. 

2. As a re ult of the above me ute ~ 

there has been an increasing growth in 
the number of ancillary unit promoted 
by the Central ublic Sector terprise ~ 




